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Powerlooms

2111. Shri Bomani: Will the Minister
of Commerce and Industry be pleased
to state:

(a) what is the number of power-
looms covered by applications receiv-
ed by the Textile Commissioner in
respec” of the scheme for converting
unauthorised powerlooms into author-
ised powerlcoms;

(b) whether one of the conditions
was that only those unregistered
powerlooms which were in existence
on the 31st October, 1960 and were
working with an excise licence issued
before that date, would be eligible for
registration;

(c) what ig the number of power-
looms which were found to satisty
these conditions and have, therefore,
been regularised and what is the
number of powerlooms whose appli-
cations were not found to satisfy these
condiiions;

(d) what steps have been taken for
realing powerlooms whose applications
have been rejected as also sealing
those powerlooms which did not sub-
mit applications for registration;

(eV how many powerlooms have so
far been soaled;

(2; what is the number of power-
.ooms working on cotton yarn, which
were having an excise licence as oa
the Mgt October, 1960; and

(g) what is the amount of excise
duty collected from powerlooms work-
ing on cotton yarn, in the financial
year 1860-61?

The Minister of Commerce (Shri
Kanuugo): (a) to (g). The information
is beirg col'ected and will be laid on
the Table of the House.

Survey work in Patharia Forest

2112 Shri D. C. Sharma: Will the
Prime Minlater be pleased to refer to
the reply given to Unstarred Question
No. 1320 on the 13th March, 1961 and
state:
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(a) whether any progress has been
made in the survey work in five vill-
ages in Pa‘haria forest in Assam; and

(b) if so, the details thereof?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Mehru): (a) No, Sir.

(b) Does not arise.

Industries in Madhya Pradesh

2113. Shri  Birendra Bahadur
Sirngbji: Will the Minister of Com-
merce and Industry be pleased to
ctete:

(a) whether he will lay on the Table
a statement showing the number and
names of private entrepreneurs wh»
were grant:d licences for starting in-
dustries in Madhya Pradesh during
19¢0-61 (pariiculars of large, medium
and cmall ‘ndustries to be given se-
parately); und

(b) how many applications from
private parties end individuals are at
present pending with Government for
disposal (g'ving details of the pro-
posils and the nature of  industries
proposed?

The Minister of Industry (Shri
Manubhai Shah): (a) The details of all
the licences issued under the Indus-
tries (Deve.cpment and Regulation)
Act. 1951 Aduring 1960-61, indicating
inter alia the names of the under-
takings, location, items of manufacture
have slready been published in the
periodical issues of Journal of Indus-
try and Tride, copies of which are
available in the Purliament Library.

(1) The iniormation furnished by
the varties in their applications s
treated as c~cnfidential and it would
not be in the nutlic interest to divulge
it. So far as the number of pending
apn .cations is concerned, the infor-
mation is being collected and will be
laid (n the table of the House.

Slym Clearance Scheme In Pumjad

2114. Shri Daljit Singh: Will the
Minister of Werks, Howmsing and





